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think the Foreign Minister can take up this 
issue there. 

Today we have a lunch hosted by the 
Chairman for the new Members. So, I will 
adjourn the House three minutes before for 
the new Members to reach there. Some of 
them are here and some of them have already 
gone. 

I also want to make an announcement that 
all the Zero Hour submissions and Special 
Mentions which are pending and for which 
permission has been granted, will be taken 
up after the Short Duration Discussion. We 
want to clear all the business that is pending 
before we adjourn the House sitfe die in two 
days' time. All the,pending 'matters which 
the Members feel... 

AN HON. MEMBER: What about special 
mentions? 

THE DEPUTY CHAIRMAN: I said that 
Zero Hour submissions and Special Mentions 
will be taken up after the Short Duration 
Discussion so that whatever matters you 
want to raise about your constituencies are 
finished before we adjourn the House sine 

die in two days. You should not go back 
home saying that you wished to raise it. 

The House is adjourned for lunch for one 
hour. 

The House then adjourned for 
lunch at fifty-eight minutes past 
twelve of the clock. 

2.00 P.M. 

The House re-assembled after lunch at five 

minutes past two of the clock, The Vice-
Chairman (Shri MD. Salim) in the Chair. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): We will take up Short Duration 
Discussion. 

SHORT DURATION DISCUSSION 

The Steep Rise in Prices of Essential 

Commodities 
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Were you only  a silent spectator? 

They were not only 

silent spectators, but they also connived 

with them. 
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Is it not your failure? 
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THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Dr. Manmohan Singh. ... Not here. 
Shri V. Narayanasamy. 

SHRI        V.        NARAYANASAMY 

(Pondichcrry): Mr. Vice-Chairman, Sir, 
thank you for giving me this opportunity to 
speak on the very important subject of price 
situation in the country. Sir, this price rise is 
very much affecting, especially, the common 
man, the farmers, salaried classes and 
industrial workers. 

Earlier when the issue was raised in this 
House that wheat was not available in the 
capital city of Delhi, the Minister 

made a.long statement here, and from the 
statement I have found that the Minister 
himself has admitted that the price of wheat 
has been increased by the present 
Government, when they came to power, to 
the tune of Rs. 150 per quintal. 
...(Interruptions)... You have not taken into 
account the freight charges which are also 
there. The statement of the hon. Minister is 
there. If he goes to the South, he will find 
that there is an increase of Rs. 150 per 
quintal- in the price of wheat there. 

Sir, the hon. Minister has said that they are 
revamping the Public Distribtuion System 
and trying to reach the people, but it did not 
cut much ice and the hon. Members were not 
convinced. My hon. colleague and a senior 
Member of this House, Prof. Vijay Kumar 
Malhotra, while moving the motion for 
raising this discussion on the price situation, 
was quoting the wholesale price index, the 
consumer price index and the inflation—
which has been remaining normal, or even 
stagnant—which has been very minimum for 
the last four, five months. But, so far as the 
ground realities of the prices of essential 
commodities are concerned, all of us who are 
sitting in this House are well aware of the 
fact that the price of wheat, especially of 
ana—I would like to specifically take up ana 

which has been a matter of concern not only 
to the people of Delhi but the entire 
country—which was Rs. 6.50 per kg. about 
four, five months back, has now gone up to 
Rs. 14-15 per kg. in the open market. Rice, 
which is the common man's item of food and 
which used to be sold at Rs. 7-8 per kg.. in 
the South, is now selling at Rs. 25 per kg. 
About edible oil, especially the palm oil 
which is being consumed nowadays. was 
being sold at Rs. 28/- per kg. Even under the 
Public Distribution System it is being sold at 
Rs. 29.50 P.. and outside it is sold at Rs. 30/- 
or Rs. 35/-. Then, the quantity of ground-nut 
oil and the coconut oil being produced in the 
country is not sufficient. Now the 
Government is 
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thinking of importing them. The price of 
coconut oil has gone up beyond Rs. 52 per 
kg. It was sold at Rs. 32/- or Rs. 33/- per kg. 

Steel is used for the purpose of 
construction of houses. Its price has gone up 
by 40 per cent. The price of cement has 
doubled. It was sold at Rs. 145/-. Now it is 
sold at Rs. 185/- or Rs. 190/-per bag. 

Then, take the case of sugar. Sugar is the 
only item, the price of which is being 
maintained. 

The hon. Member has mentioned about 
potatoes. I have mentioned about the 
coconut oil. 

The price of pulses has doubled. There is 
100 per cent increase in its price. 

Let the hon. Minister give us the 
wholesale price index and the consumer 
price index and say whether there is any 
correlation between these indices and the 
price-rise. 

There is no correlation. The ground reality 
is that as far as the items that arc sold in the 
market are concerned, their prices have 
doubled. The common man is feeling the 
pinch of it. The hon. Minister has to accept 
this. 1 know that after some time it is going 
to be the harvest season. I admit that for 
some time there will be the lean period. 

But, what has the Government done for 
the purpose of controlling hoarding and 
black-marketing? That is the thrust area. I 
am not blaming this Government or any 
other Government. Every Government says, 
"We are taking all measures to contain or 
even to control hoarding and black-
marketing." But that is not happening. No 
State Government is able to do that. The 
Central Government is not serious about it. 
Unfortunately, there is one political party in 
this country, which is being backed by 
businessmen. Those businessmen who arc 
supporting that  party... 

SHRI JOHN F. FERNANDES (Goa): 
Which  party'.' 

SHRI V. NARAYANASAMY: If you ask, 
I say it is the BJP. I openly say that it is the 
BJP, and the businessmen who are hoarding 
and black-marketing are in the BJP. 

PROF. VIJAY KUMAR 

MALHOTRA: I take strong objection. 

 
This type of statement should not be made. 

He says, "Take action." Why don't they take 
action? ...(Interruptions) 

SHRI V. NARAYANASAMY: I am 
asking the Minister to take action against the 
BJP—supported businessmen. 

 

SHRI V. NARAYANASAMY: Seventy-five 
or eighty per cent belong to the BJP. 
Therefore, I am saying that. 

DR. BIPLAB DASGUPTA (West 
Bengal): Seventy per cent arc in the BJP, and 
thirty per cent arc in the Congress. 

 

SHRI V. NARAYANASAMY: The 
communis! parties arc not getting them 
because nobody wants to join them. 

I want to ask of the Minister in a 
pinpointed manner: what steps arc you taking 
to contain or even to arrest black-marckting 
and also hoarding by businessmen who have 
done so for the purpose of creating an 
artificial crisis of shortage of foodgrains and 
pulses in the country? The hon. Minister will 
come with a stock reply. I am not going to be 
convinced by that. He will say, "I have 
written to the State Government concerned." 
I know that it is a subject of the State 
Government, but. since you are giving 
consignments to them for the Public 
Distribution System,   You   have  got   everv  
authority. 
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You have to tell the State Governments to 
tighten the control when there is hoarding 
and black-marketing. 

You tell the State authorities to tighten the 
machinery and bring out the items that have 
been hidden by the traders for the purpose of 
creating an artificial crisis in the country. 
Sir, I give an example on which Mr. 
Malhotra was fighting with mc. 

SHRI NARENDRA MOHAN (Uttar 
Pradesh): Nobody is fighting. Who can fight 
with you? 

SHRI V. NARAYANASAMY: That is all 
right. I am thankful to Narendra Mohan Ji. 
Sir, the hon. Minister made an 
announcement that he was going to import 
two million tonnes of wheat for resolving the 
crisis. Sir, who made the hue and cry? It is 
the businessmen of Delhi who opposed it. 
Why did they do it? It was because they 
wanted to maintain the price rise in such a 
way that they can loot the people of this 
country. They know when the imported 
wheat comes, the price will fall. Therefore, 
they say, 'do not import'. 

SHRI VIJAY KUMAR MALHOTRA: 
They are importing at Rs.7 per kilogram and 
they will sell it at Rs.8 per kilogram. 

SHRI V. NARAYANASAMY: That is a 
different  matter. 

SHRI NARENDRA MOHAN: That is the 
main argument. After all, at what price is the 
wheat going to be sold? That point you have 
to sec. If you buy wheat at $167 or $165 per 
tonne,... 

SHRI V. NARAYANASAMY: I know 
that. You have raised the issue in the House. 
I am coming to it. Sir, the association of the 
traders of Delhi and some parts of the 
country have issued a statement saying that 
the Government should reconsider the 
decision on import of wheat. Everybody 
knows that they arc hoarding the wheat and 
arc selling it in the black market. Why arc 
they making such a statement? Let the wheat 
hoarded by them be sold in the open market. 

SHRI NARENDRA MOHAN: Sir, he 
should not hold any brief for the traders of 
Delhi (Interruptions) 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Narayanasamy, kindly come 
to the point about the rise in prices of 
essential commodities. 

SHRI V. NARAYANASAMY: Sir, I hold 
the same view that wheat should be 
purchased by the Government at a com-
petitive price, but, without listening to the 
second part of my argument, they are raising 
their voices. This is the problem with the 
BJP Members. 

Now, let me come to the public dis-
tribution system on which the hon. Minister 
spoke earlier. Several times we pleaded with 
the Government, and I made the plea in the 
House also that there should be 
rationalisation in the public distribution 
system. My point is, why do you give ration 
at subsidised rates to rich persons also? 
Kindly categorise the people. You brought in 
the green card system. You implement it. 
Whenever this issue was raised, I pleaded 
not to give it to the 15 or 20 per cent of the 
population, which has got the purchasing 
power to purchase them in the open market. 
You give it to the people who are below the 
poverty line or those who belong to the 
salaried class and arc at the lower level of 
salary. You give ration to the workers. But, 
why do you give it to the I.A.S. Officers? 
Why do you give even to the Members of 
Parliament? You cut it from the rich class 
and give it to the poor. I would also urge 
upon the hon. Minister to revamp the public 
distribution system. When the consignment 
is taken to the place for distribution, 30 per 
cent of the consignment is not given, but is 
sold in the black market by the ration 
shopkeepers. Why are you not controlling it? 
The Minister in his reply will say that he has 
allocated tonnes of wheat to the States. Yes, 
but he has to have a fool-proof system by 
which wheat, edible oil, kerosene-e.tc. go to 
the people who arc really in need of it. My 
question 
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is what mechanism are evolving to ensure 
that they reach to those who are really in 
need of it. Why are you giving it to the rich? 
They are not using it. That is being sold by 
them at a higher price in the black market. 
Why is it happening? 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Kindly conclude. There are three, 
four more names from your party. 

SHRI V. NARAYANASAMY: Sir, I will 
take three, four minutes. I would like to give 
comparative figures. When a farmer takes 
his commodity to the market for the purpose 
of selling it, he sells it at a very low price. 
But the person who purchases his 
commodity, generally stores it, and sells it at 
a much higher price in the market. 
Thereafter, if the same commodity is further 
refined or modified into some other product, 
and is finally brought in the market, the price 
goes up by four times. Therefore, there is a 
system failure. So, you are not able to 
control prices with the help of present 
system. When atta is being sold in the open 
market at Rs. 15/- per kg., you did not take 
any step. What have you done? What action 
have you taken? I blame the Government of 
Delhi also. They should have known well in 
advance as to how much wheat they require 
for the State of Delhi. They should have 
informed the Central Government about the 
steps taken by them for procuring wheat. But 
they have not done it. All of a sudden, when 
the price of atta was raised. The State 
Government of Delhi started shouting. The 
State Government should have apprised the 
Central Government about the real situation 
well in advance. They should have 
demanded more wheat from the Central 
Government. They have not done it. There 
was a bumper crop of wheat when the 
Congress Government was there and we had 
sufficient stock of wheat. More than 38 lakh 
tonnes of stock was there even after export. 
Why has the quantity depleted? Why have 
you not been able to bring more wheat in the 
open market for the purpose of Public 
Distribution System? The Central Gov- 

ernment has not been able to do it. Why have 
they failed? The Central Government has to 
be a watch dog. (Interruptions) The Central 
Government should act as a watch dog for 
controlling the prices. They should monitor 
the price situation very closely and should 
issue directions to the State Governments for 
revamping the Public Distribution System, 
from time to time. I charge that the Central 
Government has completely failed in 
monitoring the Public Distribution system 
properly. The State Government is not solely 
responsible for this lapse. The responsibility 
of the Central Government in this regard is 
much more. But the State Government 
should also share the responsibility. 

Now, I am coming to the last point, and 
with this submission, I will conclude. The 
general price situation is creating an alarm in 
the minds of people. There are many reasons 
for it. The hon. Finance Minister is expected 
to be here. He is the right person to answer 
all the points that have been raised in respect 
of the price situation. The hon. Minister of 
Food and Civil Supplies will not be able to 
answer the points raised in respect of the 
economic situation. 

Now, as far as our country is concerned. I 
would like to inform the House that exports 
have been reduced, a large number of people 
are without jobs and imports are increasing. 
Apart from that, due to inflation, devaluation 
of rupee has further started and as per the 
reports, the value of one rupee is equivalent 
to eight paise. Apart from that, the hon. 
Minister of Railways has admitted that the 
Indian economy is sitting on a volcano. This 
is the situation. Under the present circum-
stances, who are the affected people? The 
common man, who is the breadwinner of his 
family, and who is getting Rs. 10/- or 
Rs.2(y- per day, as his wages, is the real 
sufferer. He has to maintain himself and his 
family with this meagre amount. He has also 
to educate his children with this meagre 
amount. So, he is the real sufferer. But this 
Government is 
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keeping quiet. They say that by resorting to 
import, they are going to reduce the price of 
wheat. But that is only with regard to wheat. 
What about rice. You sec. people in the 
southern and the eastern part of the country 
eat rice. What arc you going to do for them? 
There are floods, cyclones- and hurricanes in 
those States. The present crop has been des-
troyed due to floods and cyclones. Now, rice 
is going to be sold at the rate of Rsjy- per kg. 
Naturally, people will have to starve. An 
alarming situation is being created now. I do 
not know whether the hon. Minister is 
proposing to take certain steps to help those 
States. What spteps is he proposing to help 
the people of those States? Now, a threat is 
coming. They say they are going to increase 
the price of petroleum products like petrol, 
dicsel, etc. That is going to kill the people. 
They had increased the price before the 
budget session. We had raised a hue and cry 
in this House and the Prime Minister had 
given an assurance, on the floor of this 
House that there was not going to be any 
further increase. If they increase the price of 
petroleum products, petrol will be sold at 
Rs.40 per litre. The consequences of that will 
be an increase in the cost of transportation, in 
the prices of pulses, vegetables, grains, etc. 
Ultimately, the people will not have the 
purchasing power. We will be seeing another 
Romania in this country. Inflation rate will 
go up to 4000%. This is what we are going to 
have. It would be 

better if the hon. Minister tells the Prime 
Minister to take immediate steps to call a 
meeting of the Chief Ministers of various 
States and to control the price situation. 
Otherwise, this Government will be thrown 
out by the people. 
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SHRI JIBON ROY (West Bengal): Mr. 
Vice-Chairman, Sir. I do not think there is 
any use blaming this Government or that 
Government for the rise in prices. 
Administration does matter, but not in all 
cases. The main thing is the kind of economy 
you drive. That is the main question as I 
understand it. This Government is frank to 
admit that so far as economy is concerned, it 
is following the policies of the previous 
Government. So far as I understand, the main 
party which is in the Opposition also accepts 
the policies adopted by the previous Govern-
ment. There was price rise in the post-reform 
period. We have been assured that 
liberalisation will give us a price-risc-less 
economy and an inflation-free economy. I 
have the current bulletin of the Reserve Bank 
of India. It says, between 1980 and 1990, the 
rise in the consumer price index was 9.1 per 
cent. 
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During 1991-94, it was 10.4 per cent. During 
1994-95, it was 10.3 per cent. In 1995-96, it 
is 10 per cent. It is clear that price rise has 
accelerated during the post-reform period, 
after liberalisation. The current figures—
point to point fixation—of April to mid-
November 1996 show the rise in the CPI as 
7.8 per cent as against 8.2 per cent in the 
previous year. So far as the CPI is concerned, 
the rise is less than that of the previous year. 
But I am not concerned with the CPI. I am 
concerned about inflation. Inflation should 
not go up. But inflation is going up. It has 
gone up to 6.9 per cent from 4.2 per cent in 
July. I am mere concerned about the rise in 
prices of essential commodities. The rise in 
wholesale prices of foodgrains is 12.3 per 
cent. If you convert it to annual average of 
CPI it is 16 per cent. Mr. Vice-Chairman, 
Sir, whenever we raise this issue of price rise 
in this august House, we arc told that prices 
are coming down. But the fact is that prices 
of foodgrains are rising. The rise in prices 
and the fall in the real wages of workers is 
creating havoc. So far as price rise in the 
recent period is concerned, I have the 
Government figures. CMIE figure shows 
between March, 96—Sept. 1996, it is in the 
case of rice, the price rise is 8.11 per cent; 
atta—'19.3 per cent; moong dal—36.18 per 
cent; arhar dal—22.73 per cent; tea—23.13 
per cent; chillies—22.89 per cent; cummin 
seeds—42.63 per cent. All these are essential 
commodities. Between March and 
September, the price has risen by 42 per cent. 
But this docs not mean that prices have risen 
during the regime of this Government. I have 
the figures given by the Ministry of Civil 
Supplies. The rise in prices of essential 
commodities between March 95 and March 
96 is more than 36 per cent. In the case of 
arhar dal alone, it is 42 per cent. The price of 
salt had risen by 110 per cent in the previous 
year. 

3.00 p.m. 

Therefore, the trend is set during the 
previous Government. In the current period 
it is getting accelerated and it is 

the result of the economy the Government is 
following and besides that, I understand the 
Government should have taken up. stringent 
measure beforehand. If it docs not take such 
steps to reform the previous system and 
other systems, it will do havoc in the current 
period, in the coming period. But the fact is 
that, three michiefs arc committed by the 
previous Government also. That has to be 
understood. In July, 1995, the stock of the 
foodgrains was 35 million tonnes. It has 
dwindled to 22 million tonnes by March, 96 
during the six month period. That export of 
two million tonnes of wheat outside the 
country...(interruptions)...It is also sold at 
subsidised rate, not at international market 
rate and the stock has dwindled and they 
have not procured also. They have withheld 
the decision on the matter of petrol and other 
things. As a result of squeeze of credit, 
squeeze of liquidity, money supply has gone 
down to an extent. An artificial price level 
was maintained and now money supply has 
also increased in the recent period. For 
electoral purposes, two or three decisions of 
the previous Government are responsible for 
the current level of hike. Sir, now the thing is 
that, if you quite remember, the crisis of 
1965 emanated from the heavy rise in the 
prices foodgrains. The crisis of 1975 
emanated from the heavy rise of the 
foodgrains. Therefore, the current rise of 16 
per cent level is...(Interruptions)...This is my 
maiden speech on economics. 

SHRI GURUDAS DAS GUPTA (West 
Bengal): However old a member may be in 
this House, since it is his maiden speech on 
economics, he should be protected. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Kindly conclude. 

SHRI JIBON ROY: I am concluding in 
two or three minutes. 

Mr. Vice-Chairman, the thing is that, we 
should put our heads together. We should 
see how we can come out to their rescue. 
When the great crisis broke out. I 
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remember, during 1965 as a young boy, I' was 
working in a factory. From that period, always 
the rise of prices started from foodgrains. 
Nobody was looking into that matter. A 
number of calculation have appeared in the 
newspapers that the real wages at the lowest 
level arc going down. In this august House is 
announced a number of times that the real 
wages arc increasing. But according to recent 
calcu-, lations most of the States real wages 
have gone down at minimum. It has happened 
in Karnataka, the home-State of our Prime 
Minister; the real wages have gone down in 
Maharashtra, the most industrialised State in 
the country; the real wages has gone down in 
Delhi, Kanpur. If this is allowed to continue 
that means people will die like flies. A serious 
political crisis will be created if the Govern-
ment does not take not of the situation .and 
also I would like to ask the Government 
whether or not they will follow the economic 
policies shared by the previous Government in 

toto or they will make some adjustment and 
they will give protection to the people who are 
in the lowest strata of the society. I 
congratulate the Government of India which is 
taking, a decision to extend the period of PDS 
system to the people who are below the 
poverty line at 50% rate and the povert) line'is 
being redrawn taking the consumct price index 
into consideration and I congratulate the 
Government for this. It is not the political 
party nor the Govern-ment which is in power 
or outside, it is the people who are concerned, 
it is the people should be taken into 
consideration in dealing with the matter. 
Thank you, Mr. Vice-Chairman. 

SHRI JOHN F. FERNANDES (Goa): Mr. 
Vice-Chairman, Sir, recently the hon. 
Minister had made a 9-page statement in this 
House. Even after that statement, I think the 
situation of the market has not improved. We 
have declared ourselves to be a free market 
economy. I think the traders and the hoarders 
have teken this statement literally. It is free 
for all. We do not see 

any seriousness on the part of this 
Government to see that the problems of the 
common man are redressed. 

About two years ago, our country had 20 
million tonnes of foodgrains surplus. I 
remember last year when Rashtrapathiji 
visited Namibia, one of the African countries 
which he visited—we happened to be in 
Namibia—he was told that country did not 
have enough foodgrains." Immediately 
arrangements were made to supply 
foodgrains to them free of cost as aid. That 
was the position of the country about a year 
ago. The previous Government had also 
introduced the midday meal scheme. One of 
the reasons for this is that we do not have 
enough storage facilities and foodgrains were 
in surplus. I do not blame any Minister or any 
Government for this. But will it not be proper 
on the part of our national policy planners to 
see that there is some control as far as the 
question of supply of essential goods is 
concerned, even if we are to be a market 
economy? Increase in the prices of petroleum 
products is about 25%. There is deficit in the 
Budgets of every Government up to the 
extent of 60%. As a result, the Government is 
pumping money into the market which will 
certainly increase the rate of inflation. At the 
moment, the rate of inflation is 6.8%. Every 
now and then, we hear news on Doordarshan 
that such and such corporate house was 
raided, so and so executives were arrested 
like criminals. When I say this, I am not 
holding a brief for these people. We should 
do it because it is the law of the land. At the 
same time, we should not intimidate the 
corporate houses because other people are 
also involved in this. I am not making any 
charge. But whoever are involved, whether 
they be corporate people or the hoarders, 
black-marketeers, we should arrest them and 
we should show them on television. I think 
such an action would send right signals to 
hoarders and black—marketeers. 

Hoarding is done not only by the trading 
community but sometimes by the 

756G1PMR—17 
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States also. When I say 'States' it is the 
machinery of the State Governments. Here I 
make a charge against the FCI. FCI: releases 
the PDS quota to the State Government 
concerned. But here is a quid pro que. 

Officials of the State Governments are also 
involved here. They see to it that the State's 
quota is not released on time. FCI releases 
the State's PDS quota every fortnight which 
is supplied to the people through the ration 
shops. This quota, however, is released by 
the FCI conveniently on the 13th day of the 
fortnight. As a result, the poor people have to 
go to open market to buy their requirements 
for two weeks. The balance of the quota 
which is released to the ration shops again 
goes into the black market. The ration 
cardholders have to buy their requirements in 
the open market. It is precisely because FCI 
does not release the quota every fortnight on 
time. My query to the Government is: What 
mechanism does the Government intend to 
follow? What directives the Govemement of 
India intends to give or has given to the State 
Governments to see that the balance quota 
released for the purpose of ration supply 
through the PDS is accounted for in the next 
fortnight? 

I would further like to say that there is 
smuggling, both international and inter-State. 
For example, in my own State, Goa, most of 
the PDS quota goes across the border to 
Karnataka State. I have nothing against the 
people of Karnataka. But the people of my 
State are denied their ration. Again, 
Kerosene is being supplied through the PDS 
at the rate Rs. 2.75 ps. It is heavily 
subsidised by the Government. At my 
request—and I am glad the hon. Minister 
wrote to me—they have mixed a dye, blue 
dye, in the kerosene being supplied through 
the PDS. Kerosene is sold in the open market 
at Rs. 6/- per litre. The PDS kerosene is 
being sold in the open market which is 
supposed to be sold in the ration shops. So, 
there is a need to have a foolproof 
mechanism in the Indian oil 

Companies or the CBI or the vigilance 
authorities of the Central Government, not 
the State Government. I say this because I 
have already charged that some officials of 
the State Governments are involved in the 
hoarding of foodgrains. The officials are 
involved in hoarding. Unless there is a 
proper mechanism available with the Central 
Government, which is the custodian of 
foodgrain stocks, and which controls the 
Food Corporation of India and the Oil 
Corporation of India, I don't think we will be 
able to control it. Sir, we often read in 
newspapers and we also debate in the House 
that edible oils are being smuggled from 
across the borders. We heard that the 
Rajasthani satin is going into Pakistan from 
Gujarat. From the North-East, things are 
going into Burma and other places. How is 
this possible? It is only possible by depriving 
poor people, 40% of the population which is 
below the poverty line. They are being 
deprived of by 2% of .the total population 
who are involved in hoarding and black-
marketing. Sir, 60% of our economy is in 
black and it is controlled by 2% of the total 
population. As a result, 40% people are 
below the poverty line. So, it is high time we 
tightened the screws of our system. It is not 
enough for us to blame the system. We have 
to blame ourselves. We have to blame the 
people who are in power. We have to blame 
the parliamentarians here because they take 
things   very   lightly.   We   allow   every 
Government to go scot-free. 

Sir, our Constitution has given equality to 
every citizen and the Government has taken 
this really seriously. Every citizen in this 
country — an Income Tax payee, a Wealth 
Tax payee, a poor man — has a ration        
card. I  agree with Mr. Narayanasamy when 
he says as to why the Members of Parliament 
should have ration cards when they can afford 
to pay   and   buy   things   from   the   open 
market. Unless we have a system where the 
poor can get what is due to them, I don't think 
the society and posterity will forgive us. 
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The Minister made a statement that they 
had to fulfil their commitment on export. We 
have shortage of foodgrains, including 
wheat, in this country and the Government 
blames the previous Government that since 
there was a commitment, they had to export 
4,31,000 tonnes of foodgrains. Sir, there is a 
saying that in a country people eat what they 
get and not what they want. You give them 
what is due to them. You can't keep them 
hungry. It was a wrong policy to say that 
they had to export in order to fulfil their 
commitment. They could have gone to the 
international market where wheat was 
cheaper than what our Government pays for 
procurement. It was a very wrong policy on 
the part of the Government. 

Again I would say that there should be a 
foolproof system to see to it that there is 
accountability and foodgrains flow properly 
from FCI to the State granaries and from the 
State granaries to the PDS. If we don't have a 
foolproof system, then we find that the 
officials get involved in hoarding. Sir, it is 
not the traders but the Government officials 
— they may be from the FCI; they may be 
from the Civil Supplies Departments or it 
may be the concerned Ministers — who are 
involved in hoarding. So, it will be proper 
for the Government to see to it that the 
Essential Commodities Act and the 
Consumer Protection Act are brought into 
force and these people are hauled up. We 
had done that during the Emergency when 
hoarders were hauled up and they were 
exposed on the television. I think that is the 
only way in which we can control the prices 
in this country. 

Sir, there is one last point regarding LPG. 
LPG is heavily subsidised by the 
Government. The Government also gives 
LPG connections for commercial use, for 
example, to hotels, etc. But what do we see? 
For example, in my own State which has a 
big hotel industry, the LPG supplies meant 
for domestic consumption are being diverted 
to the hotels.  As a 

result, these people don't take LPG 
connections meant for commercial use. In 
this case also, Sir, it happens with the 
connivance of the State Government officials 
and the concerned Ministers. Unless the 
Indian Oil Co. gets into action and uses the 
Central Government machinery to see to it 
that the people get what is due to them, I 
don't think it will be proper for any 
Government to remain in office. 

With these words, I hope the hon. 
Minister will react to my suggestions. 

SHRI R. MARGABANDU (Tamil Nadu): 
Mr. Vice-Chairman, Sir, thank you very 
much for giving me an opportunity to speak 
on this subject. Sir, there are three factors 
which are responsible for price hike. The 
first is non-exploitation of agriculture 
potential which is available in our country. 
The second is curbing the activities of 
hoarders and middlemen. The third is 
monitoring of distribution system. So, these 
are the three factors which are responsible 
for price hike. Sir, there is a Department 
under the Central Government called 
Department of Wasteland Development. 
There are large tracts of land in our country 
which arc not being properly exploited. Due 
to want of sufficient funds crops arc not 
being raised on this land. The agriculturists 
arc not helped during their distress. Our 
agriculturist is not getting proper returns 
from agriculture. There arc several factors 
which arc responsible for that. Firstly, 
agricultural labour is not easily available and 
it is slowly getting extinct. Secondly, there 
has been an increase in the prices of 
fertilizers, pesticides and agricultural 
implements. In fact, these things are not 
within the reach of an agriculturist. As a 
result of that, an agriculturist is not able to 
use it for raising crops. Even if he is able to 
raise crops, his crops go waste due to natural 
calamities like floods, drought or some other 
natural calamities and no proper 
compensation is given to him. Therefore, 
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I have suggested so many times that there 
should be a crop insurance scheme. It would 
help the agriculturist if his crop is affected by 
natural calamities by way of compensation. 
If the crop insurance scheme is implemented 
properly, it would help the agriculturist a lot. 
He will not feel the pinch of destruction 
caused by natural calamities. In case his 
crops are destroyed and he is not 
compensated properly, then he will not have 
sufficient resources to raise the next crop. 
Hence, the agriculturist is not protected. If 
proper protection is given to the agriculturist, 
then he will try to increase agricultural 
output. Even after raising a crop, he is not 
getting proper price for it. He is getting the 
lowest price. There is two-fold or three-fold 
difference between the price between farmer 
production price and the price at which it is 
sold to the consumer. There are middlemen, 
hoarders, etc., who are involved in 
blackmarketing. These people hoard 
everything and then sell these things at 
exorbitant prices to the consumer. So, this 
gap in distribution has to be bridged by 
proper monitoring. Unless it is done, it is not 
possible to control the price hike. I even 
charge that both the Central and State 
Governments have failed in discharging their 
responsibility of controlling    the    prices    
of    essential 
commodities. 
 

Furthermore, Sir, when agriculturists raise 
a produce, they have no power to determine 
the price. He has no power to determine the 
price at which he has to sell. 

Lastly, he is at the mercy, at the beck and 
call of a few agencies which arc able to 
finance him when he is in need. This is the 
juncture where the Government should come 
forward to support in terms of finance and 
other things in time. If these things are not 
given, and if a proper price is not given, the 
agriculturist will not be able to produce 
much. As these things are not made 
available, most of the agriculturists are 
converting their valuable    agricultural    
farm-lands    into 

house-sites. Wherever labour problems and 
other things are there, in most of the lands, 
agriculturists are not able to raise crops. 
They simply plan to have coconut-groves or 
mangroves, fust like that. These are some 
factors that contribute for the insufficient 
production. Even if they have the 
production, because of black-marketing and 
other things, prices are increasing and they 
are not controlled. It is high time the Central 
and the State Governments evolved some 
machinery to see to it that middle-man 
business is avoided and that agriculturists 
are protected properly. With these, I 
conclude, Sir. 

SHRI VAYALAR RAVI (Kerala): Sir, 
Price rise is not a new phenomenon. I do not 
want to squarely blame this Government as 
being solely responsible for this. Two 
questons arise mainly: Why price rise and 
what actions you take. Of course, the 
Government may not agree, but the 
Government also has to play an important 
role, the primary role; it is the co-ordination 
between the Centre and the States. Sir, we 
know that traders are the main players in the 
game and they are greedy, profit motive 
fellows and they have no social 
responsibility at all. The only controlling 
force is the Essential Commodities Act to 
book hoarders and black-marketeers. The 
question is: Is there a laxity in production? 
According to the Economic Survey Report 
1994-95, the rice production was expected to 
be 78 million tonnes and the production was 
81 million tonnes. In 1995-96, expected 
production was 80 MT and actual was also 
80 MT. Expected wheat production was 58 
MT and the actual was 65.5 MT. In cereals 
only there is a downfall. Expected was 36 
MT and the actual production was 30 MT. 
My point is, it clearly shows that there is no 
reduction in production. Rather, it is 
increasing. Then, why scarcity and why 
price rise? This is the major question to be 
answered. The Government must look into 
this. Rice and wheat are the staple food. I 
have a grievance against the Government. 
Your procurement   is   not   as   expected.   
The 
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> procurement was 8.1 MT as against 12 MT 
in the past. In stead of 12 MT, you have 
gone down to 8.1 MT only. That is the main 
reason. 

You know that PDS needs only about 19.5 
MT throughout India. Kerala's case is a 
different matter altogether, it needs more. 
Sir, the Government is also an accused in 
this case. Look at the issue price. When the 
procurement has gone down, the open 
market availability was more. Eventhough 
the availability in the open market was more 
the traders created a havoc on the 
Government putting pressure on the Indian 
economy. Poor Finance Minister answered 
in this House why inflation goes up! 
Unfortunately, as Mr. Fernandes put it, 
nobody is serious about food economy. 
Food economy plays an important role. It 
has an important component on the 
economic system in this country. 
Unfortunately, we give least importance to 
this. This is one of the reasons why inflation 
goes. up. Sir, I do not want to go into its 
details. But, Sir, I accuse the Government. 
The Gov-ernmnet has committed a mistake. 
The Central issue price has been increased 
by 25 per cent. When you raise this price by 
25 per cent, naturally traders -also increase 
the prices. Sir, the price of wheat was Rs. 
A/- per kg. Now it has been increased to Rs. 
5.02. The price of rice was Rs. 6/- per kg. It 
has now gone up to Rs. 7.43 ... 
(Interruptions)...I am mentioning only the 
issue prices. Sir, the prices have gone up by 
25 per cent. Naturally, reaction of it will also 
be there in the open market. The 
Government has to look into it and ensure to 
what extent they can control the prices 
through PDS. By the time commodities 
reach the PDS for which State Governments 
also pay some money, the prices of these 
commodities are almost equal to the prices 
in the open market. Now, the prices in the 
open market have gone up. I agree, as 
pointed out by Mr. Malhotra, the previous 
Government was exporting wheat at the rate 
of 175 dollars per tonne. But, this. is still 
going on. Now, on the one hand,  we   are   
importing,   and,   on   the 

other hand, we are exporting. The Gov-
ernment should look into this matter 
thoroughly and see what can be done. 
Instead of a piecemeal thinking, let us have a 
total plan to control the prices of 
commodities. 

Now, I would like to mention one or two 
points with regard to sugar. Sir, the 
production of sugar is 154 lakh tonnes. It is 
20,000 tonnes more than last year. There is no 
scarcity of sugar. There is no need to increase 
the price of sugar. Yet the price of sugar is 
going up. If you look at it in totality, you will 
find that it is not that production has gone 
down or that it is not due to drought and 
floods. It is because something has gone 
wrong somewhere. You have to look into that 
aspect and find out where we went wrong or 
what was wrong with us. Sir, if you look at 
the figures, the total availability has gone 
down. This is worrying me. In October it was 
1.22 million tonnes. Now . it has gone down 
to 1.17 million tonnes. That is why the price 
of sugar has gone up. 

Another point that I want to mention is 
with regard to railway wagons. Sir, the 
railway is also playing a havoc. As far as 
railway wagons are concerned, the FCI 
needs more wagons. Though food items are 
the first priority, wc find that in Kerala 
railway wagons are not available for this 
purpose at all. Naturally, there is a full-stop 
and prices continue to go up. Therefore, 
there should be some interlink and 
coordination amongst various Ministries. As 
pointed out by Shri Nary-anasamy, there 
should be some cooperation among the 
various Ministries so that the prices of 
essential commodities do not go up. 

As far as PDS is concerned, I disagree 
with some of my friends. Sir, in Kerala 
ration-card is a statutory thing. The ration 
card is not required only for ration. I do not 
know how many MPs go to the ration shops. 
It is a kind of document. Even if you want to 
have a passport, you require a ration-card. In 
Kerala it is a statutory thing and every 
family has a 
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ration card there. ...(Interruptions)... As far 
as PDS is concerned, it is a good thing for 
those people who live below the poverty 
line. But, at the same time, the PDS has also 
to be strengthened. My complaint is that the 
PDS is not strengthened because sufficient 
supplies are not there. When you increase 
the issue price, naturally there is increase in 
prices in the market also. 

Sir, I suggest that the PDS system should 
be strengthened by giving sufficient supplies, 
particularly of wheat and rice because any 
delay in the release of stocks will create a 
problem in the market. There should be 
adequate availability of wagons for 
transporting these items and wheat and rice 
should be the first priority. Thirdly, the 
Government should invoke the Essential 
Commodities Act because there is no scarcity 
of essential items in the country. It is only an 
artificial scarcity created by the hoarders and 
blackmarketccrs. I also request the hon. 
Minister to convene a meeting—he held one 
meeting, I know that—of the State Food 
Ministers because they are the people who 
implement the law, they are the people who 
invoke the law; they are the people who can 
put these people behind bars. Of course, all 
this needs a better kind of operation. I do not 
want that the prices arc further increased by 
arresting some people. It should be done in a 
tactful way. Sir, I know the traders are. 
bigger than us It is very difficult to deal with 
these fellows. Sir, everybody agrees that 
there is price rise, everybody agrees that 
there is a problem. But, at the same time, we 
must understand that this is an artificial 
scarcity created by certain people. Therefore, 
the Central Government should take steps to 
deal with this problem in * consultation with 
State Governments. With these words I 
conclude. Thank you. 
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SHRI R.K. KUMAR (TAMIL NADU): 
Madam, price of any commodity goes up 
and down according to the demand and 
supply. 

THE VICE-CHAIRMAN 
(SHRIMATI   KAMLA   SINHA):    Mr. 
Kumar, please be brief. 

SHRI R.K. KUMAR: Madam, I will take 
only two minutes. I will be to the point. 

In respect of essential commodities the 
problem is compounded further by the dual 
price system, i.e. one price for PDS and one 
price for open market. Madam, supply again 
depends on production. No doubt, agriculture 
production has been going down for the last 
two years. 

The buffer stock is being operated exactly 
for this purpose. As you all know, demand 
cannot increase overnight beyond certain 
proportions. It is the erratic supply that is 
making the price rise beyond certain 
limitations both in the PDS and in the open 
market. Two days back we were discussing 
about the wheat price. The whole House was 
concerned about the wheat price in Delhi. I 
come from Tamil Nadu and as a rice-eater, I 
am very much concerned with the price rise 
of rice in Tamil Nadu; it was around Rs. 12/- 
per kilogram six months back, just before the 
elections and today the price is Rs. 19/-. 

As a matter of fact, during the election 
campaign the Tamil Nadu Chief Minister put 
it very nicely that the prices were 
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Playing with the clouds and the sky. That is 
one of these film songs which was written 
by him in his old films. But after six months 
prices have gone beyond the sky and clouds 
and they are touching the moon and the 
mars. I would request the hon. Minister to 
kindly ensure the operation of the buffer 
stock mechanism and also direct the State to 
take very stringent measures so that, at least, 
further rise in prices could be arrested. 
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at present there 

is no control on the manufacture of bread in 
the country. 
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SHRI BRATIN SENGUPTA: Madam," 
rise in prices is a continuous phenomenon in 
our country. It is nothing new. But the most 
affected sections of our people are those who 
are not covered by any kind of insurance 
against rise in prices. They are the 
agricultural labourers, daily wage earners, 
housewives students, youth, etc. For 
example, prices of newsprint, books, 
literature, different forms of journals, even 
cinema tickets, have been under rise 
continuously for all these years. 

THE VICE-CHAIRMAN (SMT. KAMLA 
SINHA): Mr. Sengupta, we are discussing 
the steep rise in the prices of essential 
commodities. I don't think cinema tickets are 
essential commodities. Come to the point. 

SHRI BRATIN SENGUPTA: Madam, the 
price of newsprint is being hiked at regular 
intervals. It is rising continuously for all 
these years...(Interruptions)... 

THE VICE-CHAIRMAN (SMT. KAMLA 
SINHA): Kindly don't make any comments. 
Let him finish. 

SHRI BRATIN SENGUPTA: I would 
request the hon. Minister to kindly take 
notice of the rise in the prices of other 
essential items and to think of some kind of 
an insurance for the uninsured sections of 
our society who are the worst hit because of 
the rise in the prices of essential 
commodities. 

 

 

SHRI BRATIN SENGUPTA (West 
Bengal): Hon. Madam Vice-Chairman, I 
only want to submit a few points. 
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SHRI V. NARAYANASAMY: In your 
statement you have said that your 
Government has increased the wheat price. 

You accept it and then speak. 

THE VICE-CHAIRMAN (SMT. KAMLA 
SINHA): Mr. Narayanasamy, kindly have 
patience and hear what the Minister has to 
say. You have said what you wanted to say. 

(Interruptions) Please have some patience. 



297    Short Duration [18 DEC.  1996] Discussion    298 
 

Kindly sit down (Interruptions) Narayr 
anasamyji, kindly sit down. (Interruptions) 

SHRI V. NARAYANASAMY: Madam, I 
am going to the assistance of the hon. 
Minister. Nobody charged the Minister. This 
is number one ...(Interruptions),.. 

SHRI DEVENDRA PRASAD YADAV: 
Madam... 

THE VICE-CHAIRMAN 
(SHRIMATI KAMLA SINHA): Mr. 
Minister, you don't react. Please sit down 
...(In terruptions)... 
SHRI V. NARAYANASAMY: Secondly, 
the hon. Members said that the price of 
wheat in the international market has gone 
up to 157 dollars and they are purchasing it. 
This is what they said. I said that you should 
purchase it at competitive rates. They should 
not challenge us. The Minister should tell the 
reality. ,.. (Interruptions)... 

 

 

We accept the offer. 
PROF.  VIJAY KUMAR MALHOT-RA: 

Let him announce it then. 
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THE VICE-CHAIRMAN 
(SHRIMATI KAMLA SINHA): No point of 
order (Interruptions) Why you people are 
shouting? Please keep quiet. (Interruptions) 

Mr. Mecna, please sit down. 
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THE VICE- CHAIRMAN (SMT. 
KAMLA SINHA): There is no point of 
order. 



3(1    Short Duration [RAJYA SABHA] Discussion    312 

 



313    Short Duration [18 DEC.  1996] Discussion    314 

 



315     Short Duration [RAJYA SABHA] Discussion 316 

 
SHRI VAYALAR RAVI: Mdam. I want 

to seek one clarification. (Interruptions) The 
hon Minister just saud something which I 
could not follow. I would like to know what 
the present supply of wheat to the PDS is 
and what increase has been proposed in the 
PDS quota. 

THE VAYALAR RAVI: Madam, I want 
to seek one clarification. What is wrong  
with  you?   (Interruptions)   I   am 

putting this question to you. madam. Please 
tell me. (Interruptions) Interru-tions) 

THE VICE-CHAIRMAN (Smt. Kamla 
Sinha): Mr. Minister the hon. Membert, Mr. 
Vayalar Ravi could not follow you. You can 
reply to his clarification. (Interruptions) 

SHRI VAYALAR RAVI: Madam, why 
arc you objecting to my seeking a 
clarification from him? (Interruptions) what 
is this? I want a clarification. (Interruptions) 

I havae a right to seek clarification. 
(Interruptions) 

 

THE VICE-CHAIRMAN (Smt. Kamla 
Sinha): Mr. Vayalar Ravi, don't get angry. 
Kindly take your scat. (Interruptions) 

SHRI VAYALAR RAVI: madam, this is 
not fair. 

 
I just want to seek a clarification. (Inter-

ruptions) ... 

SHRI DEVENDRA PRASAD YADAV: 
Kindly listen to me. (Interruptions) ... 

SHRI VAYALAR RAVI: What is wrong 
in seeking a clarification? (Interruptions)... I 
want to seek a clarification. You don't want 
to give clarification. (Interruptions)... Then 
why do you shout at mc? (Interruptions)... 

THE VICE-CHAIRMAN 

(SHRIMATI KAMLA SINHA): Mr. Vayalar 
Ravi, don't get angry. (Interruptions)... 

SHRI VAYALAR RAVI: I don't get 
angry. (Interruptions)... I have a right to seek 
a clarification. (Interruptions)... What is 
wrong with you? You keep quiet. 
(Interruptions)... 
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THE VICE-CHAIRMAN 
(SHRIMATI KAMLA SINHA): Mr. 
Vayalar Ravi, since you didn't follow him 
he is going to tell you. Kindly take your 
seat.   (Interruptions)... 

SHRI SAIFULLA (Andhra Pradesh): 
Nobody is shouting. Unfortunately, my 
friend has come now. (Interruptions)... The 
Minister is answering. (Interruptions)... The 
Minister is answering. (Interruptions) ... 

SHRI VAYALAR RAVI: I have a right 
to seek a clarification. (Interruptions)... I 
have a right. (Interruptions)... 

SHRI SAIFULLA: Madam, he has got a 
right. The Minister will answer. (Inter-

ruptions) ... 

SHRI KRISHNA KUMAR BIRLA 
(Rajasthan): Madam, the thing is that he 
couldn't follow Hindi. He is seeking a 
clarification. (Interruptions)... Why do they 
shout at him? (Interruptions)... 

SHRI VAYALAR RAVI: Madam, I want 
to seek one clarification. (Interruptions)... 

The hon. Minister just said something which 
I could not follow. I would like to know 
what the present supply of wheat to the PDS 
is and what increase has been proposed in 
the PDS quota.  (Interruptions)... 

THE VICE-CHAIRMAN 
(SHRIMATI KAMLA SINHA): The 
Minister has given it in detail. (Interrup-

tions) ... 

SHRI VAYALAR RAVI: Madam, I want 
to seek one clarification. What is wrong with 
you? (Interruptions)... I am putting this 
question to you. Madam. Please tell me. 
(Interruptions)... 

THE VICE-CHAIRMAN 
(SHRIMATI KAMLA SINHA): Mr. 
Minister, the hon. Member, Mr. Vayalai 
Ravi could not follow you. You can reply to 
his clarification.  (Interruptions)... 

SHRI VAYALAR RAVI: Madam, why 
arc you objecting to my seeking a 
clarification from him? (Interruptions)... 

"What is this I want a clarification. (Inter-

ruptions)... I have a right to seek clarification  
(Interruptions)... 

 

SHRI VAYALAR RAVI: What do you 
think? You can shout at mc! (Inter-

ruptions)... 

THE VICE-CHAIRMAN (SMT. KAMLA 
SINHA): Mr. Vayalar Ravi, the Minister is 
answering. (Interruptions) ... 

SHRI VAYALAR RAVI: Madam. I 
politely sought a clarification. They shouted 
at me. This is how the ruling party Members 
behave. (Interruptions)... I can deal with you. 
(Interruptions)... You don't threaten mc. 
(Interruptions)... Don't talk. (Interruptions)... 

I know what you arc.  (Interruptions)... 

 
SHRI VAYALAR RAVI: No. I don't want 

any clarification. I am sorry. I withdraw my 
question.   (Interruptions)... 
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RE: MASSACRE OF TWENTY-FIVE 

PERSONS IN KALYANPUR 

POLICE STATION AREA OF 

TRIPURA 

SHRI   BRATIN   SENGUPTA   (West 
Bengal):.  Madam   Vice-Chairman,   since 

independence the entire North-East in-
cluding Tripura has been chronically neg-
lected in infrastructure. Tripura doesn't have 
even a railway network. As a consequence 
there is large-scale unemployment and there 
is hardly any industry in Tripura. Weapons 
raided the village at midnight and opened 
fire indiscriminately. They killed the people 
and burnt their houses. These ultras did not 
spare even the children. They lifted a three-
year old child from the lap of her mother and 
shot him dead. This is the worst ever 
massacre after the Mandai riot which 
occurred in 1980. Sir, the people of Tripura 
have lost faith in the Left Front Government 
which has failed to protect the lives and 
properties of the people. The incident of 
Kaly-anpur is not the only incident. 
Everyday untoward incidents arc taking 
place in the State. Kidnapping of people for 
ransom has become a day-to-day 
phenomenon. There arc also reports of 
raping a number of women in the hilly areas. 
When the situation is so alarming, the 
Government has become a mute spectator. 
The Government has suspended the officer 
in charge of Kalyanpur police station after 
the incident and instituted a CID inquiry. 
But the people have no faith in the State 
administration. I strongly demand a CB1 
inquiry into the incident. 

Maybe, Tripura is in the farthest corner of 
the country. Tripura is always neglected by the 
Central Government. 1 , am referring to all 
this because the pco-ple of Tripura arc 
working overtime to unite the tribal and non-
tribal people in the State. The Central 
Government should lend all material support 
to complement the efforts of the people of. 
Tripura. I am referring to all these in the 
background of a massacre of 25 people, a few 
days back, at Kalyanpur of West Tripura. That 
was a ghastly incident. All of us know about 
it. 

Madam, four battalions of the BSF and 10 
companies of the CRPF were withdrawn 
from the State for other national exigencies. 
Three battalions of the Assam 

 

SHRI V. NARAYANASAMY: Madam, I 
want just one minute. It is a very important 
question. I am not quarcl-ling with the 
Minister. I want an assurance from the 
Minister because the southern States, 
Pondichcrry, Tamil Nadu, Andhra Pradesh, 
Karnataka and Kerala, have been affected by 
flood, hurricane and cyclone. These States 
need more allocation for distribution through 
the PDS to help the people. There was a 
torrential rain for 25 days. I want an 
assurance from the hon. Minister that when 
the States approach him they would be given 
foodgrains liberally. 


